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IN THE NATIONAL GREEN TRIBUNAL

WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION No. 63 of 2024

Vanashakti and Anr. : , .Applicant no.1
Versus

Chief Executive Officer,

Zilla Parishad, Thane and anr, . .Respondents

Affidavit in Reply of Respondent No. 7

I, Dr. Shailendra Jadhav IFS, currently posted as Deputy
Conservator of Forests, Mangrove Cell, Forest Department,
Maharashtra State, having my office at Ballard Estate Mumbai,

do hereby solemnly affirm and state as follows:

I Iam the Respondent no.7 to this O.A. I have read the copy
of the O.A. and the documents annexed thereto. I have also read
the order dated 3.10.2024 of the Hon’ble Tribunal requiring me
to file a response to the O.A. and I am doing so in compliance

with the said order.

2] As appears from the record, this Hon’ble Tribunal vide its
order dated18.3.2024 had constituted a Committee with

directions to inspect the 4 sites mentioned in Para 5 (i) to (iv) of
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action in respect of anything being done there which is perceived

as causing environmental harm / damage.

6]  In para 5 (iv) of the O.A. it has been claimed that the site
at 8. no.219 Dive Anjur has a signboard proclaiming that the area
is “forest” and a photograph of the said board has been furnished
at Annexure A-5. This claim is a result of misunderstanding of
the Applicants. The signboard pertains to the immediately
adjacent S No. 180B and not to S No.219. I have furnished as
ANNEXURE R7-A hereto a map showing the relative positions
of S no. 219 and S No.180B. I have also furnished a copy of the
notification dated 11 January 2021 under section 20 Indian Forest
Act 1927, declaring S no. 180B as Reserved Forest, as
ANNEXURE R7-B. I have furnished at ANNEXURE R7-C

Collectively hereto, the copies of the Revenue Records (7/12

extracts) which clearly show that S No.180B is Reserved Forest

while S No.219 is privately owned.

In view of the facts revealed during inspection and the facts
appearing from the revenue records and Government Notification
mentioned above, I say and submit that there i1s no cause of
action in this O.A. as against the Forest Department / Mangrove
Cell / Responde_nt no.7 and hence we may be dropped from these

proceedings.

AFFIDAVIT
I, Dr. Shailendra Jadhav IFS, Respondent no.7 to this O.A.
Deputy Conservator of Forests, Mangrove Cell, Forest

Department, Maharashtra State, having ‘my office at Ballard
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Estate Mumbai, do hereby solemnly affirm and state that the
contents of the foregoing afﬁdévit are based on my personal
inspection of the sites in question and also on the Revenue
Records and Government notification mentioned above and

which I believel to be true.

Solemnly affirmed at Mumbai )
Onthis  day of December 2024 ) @’W‘Q)J
0 4 0EC 2024 Dr. Shailendra Jadhav IFS

Deputy Conservator of Forests,
Mangrove Cell,

Respondent no.7
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~ Plot Report
Rural, District : 3rdt, &atuké : f9Edh, village : 2 ariz,

e

Scale 1:2000

Survey No. : 219

Total Area : 2.3960

Pot kharaba : 0.2330 ]

Owner Name : darg Jer= Gt wgrrg awg
Khata No. : 494 '
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REVENUE AND FOREST DEPARTMENT

Madam Cama Marg, Hutatma Rajguru Chowk,
Mantralaya, Mumbai 400 032, Dated 11th January 2021

NOTIFICATION
IINDIAN FOREST ACT, 1927, 3

No. FLD-12/2020/C.R.313/F-3, In exercise of the powers conferred by Section-20 of the Indian

 Florest Act, ! (XVI of 1927), the Government of Maharashtra is pleased with reference to
Divisional Commissioner, Konkan Notification No.RB/Desk-2/Forest/CR-2361(1)/2015, Dated
256th October 2017 to declare the land in the Taluka Bhiwandi District Thane, specified in the
schedule hereto annexed, to be Reserved Forest from date of publication of this notification in

the Official Gazette.

Schedule
Taluka: Bhiwandi District: Thane
8, Village S.No./ Total Boundries
» Ol | W raes Eesl South West
() 2 3) @) 3) (6) ) (8)
1 | Alimghar 10 Part 14.8372 | 10 Part, | 157, 158, Creek 10 Part
(New S.No. 32, 33, Bharodi
10/B) 34, 51, Boundary
| 52, 84,
86, 88
11 Part 1.7551 15, Creek | Creek 11 Part 11 Part, 12
(New S.No. : :
11/B) >
15 Part 3.6207 Creek Creek 11,14 15, Creek
{New S.No.
15/B)
157 0.8500 156 Bharodi Bharodi 158
Boundary Boundary
1568 2.8500 160 156, 157, 1567 159, 10
158 part
173 1.2820 174 168 10 175
180 part 2.2622 180 Part | 175, 180 175 Part 180 Part, 10
(New S.No. Part Part
180)
181 3.3714 10 Part Bharodi Creek 181 Part
Boundary
182 10.3582 | 10, Creek | Creek 11,15, Creek | Creek
2 | Bharodi 116 Part 4.9332 171 to Creek, 116 | Creek Alimghar
(New S:No. 174, 127, | Part Boundary
1116/B) 139,
! 143 to
147
i 122.115
230 Part 11.4556 182, 164 116 106 to 112, 230 Part
{New S.No. to 166, 125, 132, s
230) 60, 61, 71 133,
to 73,130,
131, 151
231 4.9193 116 River River 116
174 Part 0.9566 Alimghar | 171, 173 116 175 i
(New S.No. Boundary ﬂ
174/B) A
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175 0.8752 Alimghar | 174 116 Alimghar
(New S.No. Boundary Boundary
175/B) | :
229 0.8377 Vehele River 116 51,52
Boundary
232 0.3629 184 183 185 185
3 | Dive 64 Part 20.8619 | Creek Kevani 64 Part Creek
(Kevani) (New S.No. Boundary
64/B)
137/1 Part 1.2874 64 135, 136, 64 Creek
(New S.No. 137/2
137/1B) '
147 Part 0.3264 64 64 147 Part 147 Part
(New S.No.
147/B)
181 15.0446 | Creek 64, 137 Creek Creek
182 0.1819 Creek Kevani 164 Creek
| Boundary
10.7: 66 | Creek 185, 180 24, 25, 27, Creek
Part, 183 30, 34, 237
10.1807 | Creek Creek Creek Creek
17.7655 | Creek 180,211 Creek Creek
3.3395 Creek Creek 180 Creek
i : 2.0836 36, Creek | 89,40, 43 %0 45 | 51,52 180,35,34
5 | Gove 36/5 0.0940 | 148 36/2__ 35 36/4
‘ 36/6 0.0710 148 36/ 35 36/5
36/7 0.0450 148 148 35 36/6
37/2 0.0910 38 38/4 87.6,7 3711
(New S.No.
37/2B)
47/3 0.0130 38 38 37/4 37/2
37/4 0.0180 37/3 38 38 37/2
(New S:No.
37/4B) ‘
37/5 Part 0.0240 311 3706 38 38
(New S.No.
37/5B)
3’”6 Part 0.0340 37/1,2 38 38 37/8
{New S.No.
37/6B) i
37/7 Part: 0.0120 3772 138 38 37/6
(New S.No.
37/7B)
143 Part’ 0.8840 3,56,67 4 Creeck Creek
{(New S.No.
143/B) ;
144 Part 0.7797 Creek 2 172 Creek
{(New S.No.
144/B)
146 Part - 0.0770 Creek Creek 40 Creek
(New S.No.
146/B)
it 157 0.0600 | Creek 22 22 22
PAAGS™ 158 0.0300 |5 159 160 90
5 159 Part 0.0178 5,7 7 Creek Creek
(New S:-No.- |- b .
159/B) '1
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160 Part 0.0346 Creek Creek 19 158 EgE
{(New S.No.

160/B)
161 Part 0.110 Creek 163 19 19
(New S.No.
161)
162 Part 0.1344 7 8 Creek Creek
(New S.No.
162/B)
163 Part 0.0095 Creek 19 19 Creek
{New S.No.
163/B)
164 Part 0.0038 Creek 18 19 Creek
(New S No.
164/B)
165 Part 0.0097 8 Creek Creek Creek
{New S.No.
165/B) |
167 Part 0.0154 8 Creek Creek Creek
(New SNo.
167/B)
180 0.6151 PIMPAL- | 65, 66 Creek Creek
GHAR
; Boundary
181 0.110 Creek 134 Creek, 134 Creek
| ,163
182 0.0610 Creek 144 Creek 146
145 Part 0.3430 Creek Creek Creek Creek
(New S.No.
145/B)
147 Part 0.1010 39 Creek 38 Creek
{(New S.No.
147/B)
148 0.930 Creek Creek 36,37 39
149 Part 0.120 Creek Creek Creek 39
{New S.No.
149)
150 Part 0.4161 Creek Creek, 32 Creek Creek
(New S.No.
150/B) :
151 Part 0.3016 Creek 26 26, Creek Creek
{(New S.No.
151/B)
152 Part 0.0215 26 29 Creek 26
{(New S.No.
152/B)
153 Part 0.1244 Creek 30 31 Creek
(New S.No.
153/B) - ;
154 0.5100 Creek Creek 51,52 Creek
155 Part 0.0072 Creek Creek Creek ,55 54 -
(New S.No. !
155/B)
156 Part 0.0415 Creek Creek Creek Creek
{(New S.No.
156/B)
183 4.3500 Creek 42,43, 48, 38, 39, 147,
49, 51 148
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184 0.1356 | Creek 33,34, 150 | 35,31 37
185 0.2038 | Creek 26, 151, 153 | 31 31
Junandurkhi | 202 Part 1.6133 |213 213 211 228
(New S.No '
202/B)
211 Part 22066 | 202,228 | 212 75 294
(New S.No
211/B) ‘
212 Part 2.5432 | 213 22,23 75 211
(New S.No -
212/B)
213 Part 3.3765 | 214 24,217 212 212/P, 211
(New 8.No. ,228
213/B) >
214 Part 1.3685 | 215 26 213 228
(New S.No.
214/B) ‘ ‘
215 Part. | 0.5633 | Creek 26 214 228
(New 8.No.
215/B) . .
207 Part, | 1.7161 | 200, 174, | 173, Creek | Creek 174
(New S.No. 173
227/B) \
228 Part . | 1.1633 Creek Creek 71, 72,81,83 | 70
(New S.No.
228/B)
293 . |.5.1818 Creek 37,228,229 | 215,26,228 Creek
(New S.No.
308)
294 T 111.8914 | Creek; 211 Creek Creek
(New S.No. 75, 178,
304) 179, 2217
Kalher 114 Part. .3.3285 Creek 115A.B, - Creek Creek
{(New S.No. 118,138, 33
114/2/B/1) to 36
184 Part. | 6.9409 Creek 185, 183, | Sadak Sadak
(New 8.No. 180, 181,
184/B) 171, 176,
138, 139,
| } 1386, 137,
i It 116
306 Part. | 1.0579 | 308 308 308 308, Creek
(New S.No.
306) .
307 Part. | 1.4962 Creek | Creek Creek 307 Part,
(New S.No. Creek
344
I:ES Part, . | 5.3949 Creek Creek Creek 308 Part
(New S.No. '
346) |
1 Kasheli .. .. | 49 .2.5600 50,565,48 | Creek Creek 56
36 A 5.3800 53, 68 54,55, 49 Creek 57, 59, 90 61
97 A 6.2656 | 107,108, | Creek Creek 110, 111
(New SNo. | - 1100, 978,
97/A/2) 198,96 ‘
110 Part. | 1.4844 | 110Part } 109 97A 111,112
(New S.No. :
110/B)
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149 0.0300 150 Creek 148 147/5,147/3

156 (New 0.4193 217 Creek 167 155,157
3.No. 56/B)

159 0.0600 207 158 162 160

{(New S.No.

159/B) .

167 1.4300 162 Creek Creek 168

171 Part 0.3980 171 Part | 168,170 Kalher Kalher
(New S/No. Boundary Boundary
171/B)

193 Part 9.2860 190 Creek 185A, 187, Kalher
(New S.No. 188, 189 Boundary
193/B)

194 Part 0.4939 194 Part | 144 207 Creek
(New S.No,

194/B)
a2 0.8355 Creek Creek Creek Creek
(New S.No.

217)

213 1.4325 Creek Creek Creek Creek
(New S.No.

221)

214 23.8849 Creek Creek 167 156

(New S.No.

222)

111 0.830 112 110 Creek Creek
112 2.6646 112 Part | 124, 110 111 207

{(New S.No.

112/B)

9 | Kharbav 195 0.8771 Gane Creek. 199 | Creek 195 Part

(New S.No. Boundary

333/B) ‘

268 2.3497 Creek Creek Creek Creek
{(New S No.

420) : . ,

269 Part 27.9579 |olds.no | Creek Creek Creek
(New S.No. 357, 358,

421) 318, 269

1 Part

270 0.0181 Creek 195 Creek Creek
(New S.No. .

422)

271 Part 38.1192 Creek Creek Creek 209, 215,
{(New 8.No. 216, 322,271
423)

272 0.0389 | Creek Creek Creek Creek
(New S.No.

i 424)

10 | Paye 5Part . | 34.7327 | 5 Part, 5 Part, Vasai Creek | 5 Part, 176,
(New S.No. 194, 195, | Paygoan 178, 178,
278/B) - 1988, 199, | Boundry 180, 193, 194

| 200
311 1.8167 Paygoan | Paygoan Creek 5
{New S.No. | Boundary | Boundry
312)

11 | Paygaon 17 Part 17.4356 | Khardi 8,7,17Part, | 17 Part, 17 Part, 48,
(New S.No. Boundar, | 26/49, 58 19,20, Creek | 48, paye
254/B) 17 Part Boundary
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a2 Part. | 18163 |17 Ll Creek paye
(New S.No. i Boundary
=5 307) 1
12 | Pimplas 154 Part 0.9337 152 169 155 153
‘ (New S.No. 1
154/B)
155 Part. | 1.5020 | 164 169 156 157
(New S.No.
155/B) _ : ‘
172 i 0.0800 ' Creek Creek 174 173
210Part 0.1200 207209 | Creek Creek 2086, 211, 212
(New S.No. ‘
0
86 0.0126 132 120 129 130
(New S.No. :
86/B)
e 2.8133 | Gova Gova Creek 125, 149, 150
(New SNo. | Boundary | Boundary,
302) ¥ , .
221 Part 0.4140 917,218 | 213,215 Creek, 223 220, 227
(New S.No. '
221/B) Lo '
231 Part 0.0064 230 234, 236 232, 233 191, 265 |
(New S.No.
23UB) . ; : _
249 Part | 0.0788 252 248 Creek Creek
(New 8.No.
249/B) ‘ ‘ :
295 | 0.0774 280 | Creek Creek Creek
(New S.No. e
303)
206 oo 5.6868 210, 211, | Gova 267 2925, 231, 233
(New 8.No. 291,223, | Boundary, to 235, 259,
s04) ' | 224 2317, 238, 260
i S : 254, 256
13 | Pimpalghar 925 Part | 0.0687 28 24 10 : Ranjnoli
(New S.No. i Boundary
95/B) . 1 1 ‘
42 0.2845 | River 8 7.8 River
1 o 0.0489 River 8 River Rivet
(New S.No. |
1/B) '
43 0.1805 1 8 River River
14 | Pimpalner 34/14 0.0730 9 11,21 22,33 35,36
166 ~10.0075 Vehele 32,36 Vehele Vehele
(New SNo. | Boundary Boundary Boundary
172) o : ; '
fen . |3s163 1, Creek | Creek Creek 26, 27
(New S.No.
173) piecihs -
15 | Vaduavghar 18 Part 0.1506 77,79 250 250 78
(New S.No. '
18/B) |
250A/ 3.3290 ¥ 85,86 261, 263 River
HNO1 | :
{New S.No.

250/A/1/B)




264

RoRe /A 3%, W qayy W
T TR
i RUCETOA
1

“i? Ranjn olil

; ! ,’ By ordef-anﬂ‘iﬁ‘thej name of the Governor of Maharashtra,
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BEFORE THE NATIUONAL GREEN
TRIBUNAL, WESTERN ZONE,PUNE

Original Application No 63 of 2024

In the matter of :

Vanashakti and Anr, . Applicant
Versus

Chief Executeive Officer

& Others i Respondents

Reply Affidavit of Respondent No.7
DATED 5% December November,2024

D.M.GUPTE

- ADVOCATE FOR
RESPONDENT NO.7

3,LAXMAN APARTMENT
25/26, OLD TOPHKAHANA,
S’NAGAR, PUNE - 411 005
MOBILE : 9422317884

email: advgupte@gmail.com
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